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ijgMMps at IBh^xwj auojecis to . 
"ConaerceP* and TflBchnical" and 
jrmkHag facflitlse inthe ahape at 

Jaboratorioa, technical workshop, ac­
commodation and staff etc. is under 
consideration.

JBaeWrfty Consumption In the States

1454. Shri Kalflka Singh: Will the 
.Minister of Irrigation and Power be 
pleased to state:

(a) the annual per capita consump­
tion of electricity tor domestic and 
Commercial purposes, excluding in­
dustrial consumption, in the different 
States of India since 1951 up-to-date 
and the annual average for the coun­
try as a whole in those years;

(b) what will be the position if the
power projects included in the
‘Second Plan are completed according
to scheduled time table in the year 
1961; and

(c) what was the annual per capita 
consumption of electricity for indus­
trial purposes in the years 1951 to 
1957 in different States?

The Minister of Irrigation and
Power (Shri S. K. Patil): (a) The

annual per capita consumption of 
electricity for domestic and commer­
cial purposes in the different erst- 
•while States and in the reorganised 
States is given in a statement laid on 
the Table. [See Appendix V, annex- 
ure No. 82].

(b) The overall per capita con­
sumption of energy in the country, 
including industrial consumption, is 
expected to rise to 50 kw. by the 
•end of 1960-81.

(c) The required information is 
given in a statement laid on the Table, 
f  See Appendix V, annexure No. 82.]
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Lembuchara Basic Agricultural 
School, Tripura

1456. Shri Dasaratha Deb: Will the 
Minister of Food and Agricnltare ba
pleased to state:

(a) the amount of stipend given to 
the students of Lembuchara Basic 
Agricultural School, THpura;

(b) whether any representation has 
been received by Government to in­
crease that amount; and

(c) if so, the action taken thereon?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): Rs. SO per
month per trainee in accordance with 
the provision in the model scheme 
of the Government of India.

(b) Yes.

(c) In the detailed estimates of 
expenditure for 1957-58, the TVipura 
Administration provided for a sub­
sistence allowance at the rate at 
Rs. 30 per month per trainee only 
which was accepted by Government 
of India. Subsequently, in the revis­
ed estimates the Administration-pro­
vided for an enhanced rate of Bs. 50 
per month as they considered tEe 
sum of Rs. SO inadequate to nieet 
expanses ok toad, books tat inci­
dental chargee. After a careful con­
sideration, the proposal bas i» t  ban  
accepted sinee the stfrand ’to ntit
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expected to cover the entire cost of 
living but is m erely intended to 
a ttrac t suitable trainees.

Motor Accidents in Tripura

1457. Shri Dasaratha Deb: Will the 
M inister of Transport and Communi-
cations be pleased to state:

(a) the num ber of people died in 
T ripura in m otor accidents during 
1957;

(b) w hether any investigation was 
dem anded by public organisation into 
the causes of these accidents;

(c) w hether any investigation was 
held; and

(d) if so, w hat are the results of 
such investigations?

The Minister of State in the Minis-
try of Transport a*ad Communications 
(Shri Raj Bahadur): (a) 13.

(b) A demand was made by Shri 
N ripendra K um ar Chakraborty, a 
M ember of the Territorial Council 
for Tripura, for the appointm ent of 
an  Enquiry Committee, w ith non-
official members, to investigate the 
causes of the accidents;

(c) Police investigations were held 
into the accidents. I t was not con-
sidered necessary to appoint a sepa-
ra te  Enquiry Committee, w ith non-
official representation, as suggested.

(d) Twelve police cases were s ta rt-
ed in respiect of the 13 deaths. One 
case has since been decided, 6 are 
pending in various Courts and the 
rem aining five cases are under 
investigation.

Woriiers on Qullon-Emaknlam  
Railway Line

1458. Shri Kodiyan: Will the Minis-
ter of Railways be pleased to state;

(a) the total number of temporary 
workers engaged in the construction 
of the Quilon-Emakulam Railway line 
as on the 31st Decenxber, 1967;

(b) how many of them  have so fa r  
been taken into perm anent service on 
this line;

(c) w hether any percentage has 
been reserved for the Scheduled 
Castes candidates in the perm anent 
service in this line for th& different 
categories of appointments; and

(d) if so, the num ber of seats filled; 
up?

The Deputy Minister of Railways; 
(Shri Shahnawaz Khan): (a) 3017.

(b) 380.

(c) 14 per cent, of the perm anent 
posts have been reserved for Sche-
duled Castes candidates.

(d) 21.

Slum Advisory Body for Delhi

1459. Sardar Iqbal Singrh: Will the 
M inister of Health be pleased ic 
state:

(a) w hether any meetings have 
been held by the Slum Advisory Body 
for Delhi which was set up in Nov-
ember, 1956; and

(b) if so, the subjects discussed and: 
decision arrived in those meetings?

The M inister of H ealth  (Shri 
K arm arkar): (a) Yes, Sir. There 
were two meetings of this Body, the 
first on the 10th November, 1956 an d  
the second on the 4th December, 1956.

(b) The subject discussed was th e  
question of providing alternative ac-
commodation to the slum  evictees, 
from  the Yamuna Bazaar. The main 
recommendations made by the Slum 
Advisory Body in  these m eetings 
w ere as follows:—

(1) A lternative ac(jpmmodation tc
all the eligible displaced:
squatters of the Yamuna
Bazaar area should be pro-
vided by the M inistry of Re-
habilitation;

(2) Cifovemment and private em-
ployees, nambering 530̂
families should be shifteS




